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Case No. Date of Registration

WPA(H)/47/2021  09-07-2021
SAT/71/2021 09-07-2021
WPA(P)/197/2021 09-07-2021
CRA/218/2021 09-07-2021
FMAT/408/2021  09-07-2021
FMAT/409/2021  09-07-2021
CPAN/445/2021  09-07-2021
CPAN/446/2021  09-07-2021
CPAN/447/2021  09-07-2021
MAT/628/2021 09-07-2021
MAT/629/2021 09-07-2021
C0/1264/2021 09-07-2021
C0/1265/2021 09-07-2021
C0/1266/2021 09-07-2021
C0/1267/2021 09-07-2021
C0/1268/2021 09-07-2021
C0/1269/2021 09-07-2021
C0/1270/2021 09-07-2021
C0/1271/2021 09-07-2021
CRR/1420/2021 09-07-2021
CRR/1421/2021 09-07-2021
CRR/1422/2021 09-07-2021
CRR/1423/2021 09-07-2021
CRM/4616/2021  09-07-2021
CRM/4617/2021  09-07-2021
CRM/4618/2021  09-07-2021
CRM/4619/2021  09-07-2021
CRM/4620/2021  09-07-2021
CRM/4621/2021  09-07-2021
CRM/4622/2021  09-07-2021
CRM/4623/2021  09-07-2021
CRM/4624/2021  09-07-2021
CRM/4625/2021  09-07-2021
CRM/4626/2021  09-07-2021
CRM/4627/2021  09-07-2021
CRM/4628/2021  09-07-2021
CRM/4629/2021  09-07-2021
CRM/4630/2021  09-07-2021
CRM/4631/2021  09-07-2021
CRM/4632/2021  09-07-2021
CRM/4633/2021  09-07-2021
CRM/4634/2021  09-07-2021

Calcutta High Court (Appellate Side)

Peonbook Report From 09-07-2021 To 09-07-2021 For (All) Maincase & (All)

Pending : 113 and Disposal : 0

Cause Title
REBA KARMAKAR VS STATE OF WEST BENGAL AND ORS.
MADHURI MAITY AND ORS. VS BISWAJIT DAS AND ORS.
MAJIBAR SEKH VS STATE OF WEST BENGAL AND ORS.
UMESH THAKUR VS STATE OF WEST BENGAL
NANTU LAL DAS VS ANJALI ESTATE AND DEVELOPERS AND ANR.
DEVESH BANSAL VS BIRENDRA KUMAR ROY ANR ORS
SUKANTA KUMAR SINHA VS DR. SOUMITRA MOHAN
CHITTARANJAN DEBNATH VS KHALIL AHMED AND ANR
BISWARUP GHOSH VS MD. GULAM ALI ANSARI AND ANR

BHARAT SANCHAR NIGAM LIMITED AND ORS. VS KARTICK CHANDRA MAHISH AND ORS.

BISWANATH CHAKRABORTY VS ASANSOL MUNICIPAL CORPORATION AND ORS
STATE OF WEST BENGAL VS SRADDHANANDA BASU

HEMLATA DEVI VS M/S DEORAM SARAN AND CO. AND ORS

KHURSHID AHMED ANSARI VS MD AFZAL

PUNAM SETH AND OTHERS VS JOYRAM YADAV

ANIRBAN GHOSH AND OTHERS VS TAPAS KUMAR ROY AND OTHERS

THE KOLKATA MUNICIPAL CORPORATION VS SRREPARNA MAHARATNA

THE KOLKATA MUNICIPAL CORPORATION VS PREETI RAIJADA

TARUN KANTI MONDAL VS SRIMATYA DOLI MONDAL

SAMIR SARKAR VS STATE OF WEST BENGAL AND ANR

RAJA SAHA AND ORS VS STATE OF WEST BENGAL AND ANR

ABHILASHA RAJGARHIA VS STATE OF WEST BENGAL AND ANR.

RAKIB SK VS STATE OF WEST BENGAL

MITA KUNDU VS STATE OF WEST BENGAL

MUKTI SARKAR VS STATE OF WEST BENGAL

KHODABOX SK AND ORS VS STATE OF WEST BENGAL

SAHAJAHAN TARAFDER VS UNION OF INDIA

HACHINA SEKH AND ANR VS STATE OF WEST BENGAL

RAJA KHAN VS STATE OF WEST BENGAL

SUBIR SARKAR AND ANR VS STATE OF WEST BENGAL

PARIMAL GHOSH VS STATE OF WEST BENGAL

MUBARAK@MOBARAK HOSSAIN VS STATE OF WEST BENGAL

PURNA BALA AND ORS. VS STATE OF WEST BENGAL

HASIBUL MONDAL ALIAS HASIMUL MONDAL VS STATE OF WEST BENGAL
JULFIKAR LASKAR@SAHEB@RAKESH VS STATE OF WEST BENGAL

JAMIL AKHTAR @ JAMIL AKTAR @ BIPLAB VS STATE OF WEST BENGAL
SAMIR CHATTERJEE VS STATE OF WEST BENGAL

MUSTAK MAHAMMAD@CHAND@SK MUSTAK MOHAMMAD VS UNION OF INDIA
SUBHAJIT ROYCHOWDHURY AND ORS VS STATE OF WEST BENGAL

AFRAJUL @ AFRAJUL SK @ AFEZUL SK VS STATE OF WEST BENGAL AND ANR.
BHANJAN HALDER @ BHAJAN VS STATE OF WEST BENGAL

MD. NUJRUL HAQUE @ NOJRUL HAQUE AND OTHERS VS STATE OF WEST BENGAL

Advocate
SAYANI MANNA
REJAUL ALAM
DEBAJYOTI DEB
SANJIDA SULTANA
PRASUN GHOSH
SONIA SHARMA
SUNIT KUMAR ROY
SHIBAJI KUMAR DAS
SUBHRANGSU PANDA
SOUMYA SANKAR CHINI
FALGUNI BANDYOPADHYAY
ANIRUDDHA SEN
SUPARNA BISWAS
ARPAN GUHA
RAFIKUL ISLAM SARDAR
DIPANKAR ADITYA
DWIJADAS CHAKRABORTY
DWIJADAS CHAKRABORTY
ASIT KUMAR DE
DILIP KUMAR SADHU
BROTINDRO MULLICK
SHRESTHA BHATTACHARJEE
GOLAM NURE IMROHI
Sumanta Das
Sumanta Das
NAVANIL DE
SUMANTA BASU
SANTANU MAJI
SEKHAR MUKHERJEE
ANGSHUMAN CHAKRABORTY
Kalidas Saha
KAUSHIK GHOSH
MINOTI GOMES
DIPTENDU BANERJEE
AYAN CHAKRABORTY
PRAMITA BANERJEE
SOUMIK GANGULI
MANASI ROY
SOUMICK GANGULI
Kalidas Saha
KARABI ROY
SHAHARAYAR ALAM
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Case No.
CRM/4635/2021
CRM/4636/2021
CRM/4637/2021
CRM/4638/2021
CRM/4639/2021
CRM/4640/2021
CRM/4641/2021
CRM/4642/2021
CRM/4643/2021
CRM/4644/2021
CRM/4645/2021
CRM/4646/2021
CRM/4647/2021
CRM/4648/2021
WPA/11274/2021
WPA/11275/2021
WPA/11276/2021
WPA/11277/2021
WPA/11278/2021
WPA/11279/2021
WPA/11280/2021
WPA/11281/2021
WPA/11282/2021
WPA/11283/2021
WPA/11284/2021
WPA/11285/2021
WPA/11286/2021
WPA/11287/2021
WPA/11288/2021
WPA/11289/2021
WPA/11290/2021
WPA/11291/2021
WPA/11292/2021
WPA/11293/2021
WPA/11294/2021
WPA/11295/2021
WPA/11296/2021
WPA/11297/2021
WPA/11298/2021
WPA/11299/2021
WPA/11300/2021
WPA/11301/2021
WPA/11302/2021
WPA/11303/2021
WPA/11304/2021
WPA/11305/2021
WPA/11306/2021

Date of Registration

09-07-2021
09-07-2021
09-07-2021
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09-07-2021
09-07-2021
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09-07-2021
09-07-2021
09-07-2021
09-07-2021
09-07-2021
09-07-2021
09-07-2021
09-07-2021
09-07-2021

Cause Title
EKBAR SK @ ALI @ EKBAR VS STATE OF WEST BENGAL
SELINA BIBI @ SELIMA BIBI VS STATE OF WEST BENGAL
PAPPU KUMAR VS STATE OF WEST BENGAL
YOUNUS ALI MONDAL @ BIPUL VS STATE OF WEST BENGAL
AMRITA BISWAS AND ORS. VS STATE OF WEST BENGAL
BUDDHADEB BISWAS@BUDHU AND ORS VS STATE OF WEST BENGAL
JITEN GORAI VS STATE OF WEST BENGAL
SAFIKUL SARDAR @ SAFIK VS STATE OF WEST BENGAL
SABNAM KHATOON @ SABBO KHATOON @ MADHURI VS STATE OF WEST BENGAL
MUKTAR SAHA VS STATE OF WEST BENGAL
UTTAM KR SARKAR VS STATE OF WEST BENGAL
SK. JAMIR HUSSAIN @ CHANDU VS STATE OF WEST BENGAL
DIP NARAYAN JANA VS STATE OF WEST BENGAL
SALMA BIBI @ PUNIA VS STATE OF WEST BENGAL
GOUTAM DAS AND ORS VS STATE OF WEST BENGAL AND ORS.
ANIL KUMAR AGARWALA VS STATE OF WEST BENGAL AND ORS.
MAHENDRA MISHRA VS UNION OF INDIA AND ORS.
BIKASH CHANDRA DAS AND ANR VS STATE OF WEST BENGAL AND ORS.
NAROTTAM HALDAR VS STATE OF WEST BENGAL AND ORS.
SATRAJIT GHOSH VS STATE OF WEST BENGAL AND ORS.
TRIPTI SARKAR VS STATE OF WEST BENGAL AND ORS.
JANKALYAN VINIMAY PVT LTD. VS DEPUTY COMMISSIONER OF INCOME TAX AND ORS
TAPATI KAPURIA VS STATE OF WEST BENGAL AND ORS.
CHANDRANATH BANERJEE VS VISVA BHARATI AND ORS
JANKALYAN VINIMAY PVT LTD VS DEPUTY COMMISSIONER OF INCOME TAX AND ORS

SOVANA HATI AND ORS VS THE WEST BENGAL CENTRAL SCHOOL SERVICE COMMISSION AND ANR

MINHAJUDDIN SARKAR VS STATE OF WEST BENGAL AND ORS.

PRONAB ADHIKARI AND ORS VS THE WEST BENGAL CENTRAL SCHOOL SERIVE COMMISION AND ANR

BHARATI SINGH VS SUPERINDENT OF CGST AND CENTRAL EXCISE AND ORS.
DINANATH KIRTANIYA VS STATE OF WEST BENGAL AND ORS.

SAURENDRA KUMAR CHAKRABORTI NAD ORS. VS STATE OF WEST BENGAL AND ORS.
REKHA GUPTA VS STATE OF WEST BENGAL AND ORS.

MD SHAFIQUE KHAN @MD SAFIK VS THE HOWRAH MUNICIPAL CORPORATION AND ORS
ANKITA CHOUDHURY VS STATE OF WEST BENGAL AND ORS.

BHAGIRATH AGARWAL AND ANR. VS UNION OF INDIA AND ANR.

PINTU KUMAR YADAV AND ORS. VS STATE OF WEST BENGAL AND ORS.

ARINDAM SINGHA VS STATE OF WEST BENGAL AND ORS.

JAYESH NANUBHAI NAIK AND ANR. VS UNION OF INDIA AND ANR.

SUJOY CHAKRABORTY VS STATE OF WEST BENGAL AND ORS.

SUKUMAR DAS AND ORS. VS STATE OF WEST BENGAL AND ORS.

TANMOY SARKAR AND ORS VS STATE OF WEST BENGAL AND ORS.

MAKHLUFAR RAHAMAN GAZ| AND ORS VS STATE OF WEST BENGAL AND ORS.
ABDULLAHEL BAKI AND ORS VS STATE OF WEST BENGAL AND ORS.

TAPAS KUMAR GAYEN VS STATE OF WEST BENGAL AND ORS.

NATURAL MERCHANTS PRIVATE LIMITED AND ORS. VS STATE OF WEST BENGAL AND ORS.

AURABINDA SARKAR VS UNION OF INDIA AND ORS.
NAHARUL SK VS STATE OF WEST BENGAL AND ORS.

Advocate
JISAN IQUBAL HOSSAIN
JISAN IQUBAL HOSSAIN
TRINA MITRA
JISAN IQUBAL HOSSAIN
MINOTI GOMES
Sumanta Das
AMITABHA KARMAKAR
MOHAMMAD KHAIRUL
MOHAMMAD KHAIRUL
AMITABHA KARMAKAR
SUBIR DEBNATH
SOHAM DE DHARA
SOUMAJIT CHATTERJEE
DEBAPRATIMA GUHA
SUBHASISH PACHCHAL
RAICHAND BAID
SAMIR KUMAR ADHIKARI
ANIL KUMAR CHATTOPADHYAY
AMIT SINGH
ANIRUDDHA MITRA
PRABIR MAJI
BAJRANG MANOT
SOUMYAJIT DAS MAHAPATRA
DURBADAL SEN
BAJRANG MANOT
TIRTHANKAR DEY
ROBIUL ISLAM
TIRTHANKAR DEY
RAJKUMAR BANERJEE
SANANDA BHATTACHARYYA
RANAJIT CHATERJEE
DEV KUMAR SHARMA
JAVED K SANWARWALA
DIPTENDRA MONDAL
RAJASHREE BHOWMICK
TAPASH KUMAR MONDAL
ARUP KRISHNA DAS
RAJASHREE BHOWMICK
SAKTIPADA JANA
GIASUDDIN MULLA
TANUJA BASAK
SUDARSHAN GHOSH
SANDIP KUMAR MONDAL
DIPANKAR PAL
SAPTARSHI DATTA
SOURABH SENGUPTA
DIPJYOTI CHAKRABORTY
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Case No.
WPA/11307/2021
WPA/11308/2021
WPA/11309/2021
WPA/11310/2021
WPA/11311/2021
WPA/11312/2021
WPA/11313/2021
WPA/11314/2021
WPA/11315/2021
WPA/11316/2021
WPA/11317/2021
WPA/11318/2021
WPA/11319/2021
WPA/11320/2021
WPA/11321/2021
WPA/11322/2021
WPA/11323/2021
WPA/11324/2021
WPA/11325/2021
WPA/11326/2021
WPA/11327/2021
WPA/11328/2021
WPA/11329/2021
WPA/11330/2021

Printed On 09-07-2021

Date of Registration

09-07-2021
09-07-2021
09-07-2021
09-07-2021
09-07-2021
09-07-2021
09-07-2021
09-07-2021
09-07-2021
09-07-2021
09-07-2021
09-07-2021
09-07-2021
09-07-2021
09-07-2021
09-07-2021
09-07-2021
09-07-2021
09-07-2021
09-07-2021
09-07-2021
09-07-2021
09-07-2021
09-07-2021

Cause Title
SUMIT KUMAR PATI AND ORS VS STATE OF WEST BENGAL AND ORS.

JAGABANDHU PRAMANIK AND ORS VS THE WEST BENGAL STATE ELECTRICITY DISTRIBUTION COMPANY LTD AND ORS

SANTI RAM DAS VS STATE OF WEST BENGAL AND ORS.

MUKESH THAKERSI DATTANI VS THE SPECIAL DIRECTOR,DIRECTORATE OF ENFORCEMENT(EASTERN REGION) AND ANR

DEVENDRA SURANA VS UNION OF INDIA AND ORS.

MATBAR ALI KHAN VS UCO BANK AND ORS

ASHUTOSH MAHATO VS STATE OF WEST BENGAL AND ORS.

HEMANSHU KUNDU VS THE KHARAGPUR MUNICIPALITY AND ORS

MANINDRA MAITY VS STATE OF WEST BENGAL AND ORS.

SOPHIA ALl VS THE KOLKATA MUNICIPAL CORPORATION AND ORS

PARIMAL HALDER AND ORS VS STATE OF WEST BENGAL AND ORS.

PRIYANKA MONDAL AND OTHERS VS WEST BENGAL CENTRAL SCHOOL SERVICE COMMISSION AND ANR
AMBOOJ SHARMA VS WEST BENGAL INFORMATION COMMISSION AND OTHERS
SMT MOHUA SAHA@MAOHUA SAHA VS STATE OF WEST BENGAL AND ORS.
BIPLAB SARKAR AND ORS VS STATE OF WEST BENGAL AND ORS.

SAMIMA AKHTAR AND ANR. VS STATE OF WEST BENGAL AND ORS.

ARCHANA BAGLA VS STATE OF WEST BENGAL AND ORS.

PRAKASH SAHA VS STATE OF WEST BENGAL AND ORS

SUNITA MAHATA VS THE STATE OF WEST BENGAL AND ORS

GOBINDA HAZRA VS STATE OF WEST BENGAL AND ORS.

NEXTDOORHUB INTERNATIONAL PRIVATE LIMITED VS UNION OF INDIA AND ORS.
MD SALAM VS W.B.S.E.D.C. L. AND ORS

MALLICK STRUCTURE AND ENGINEERS PVT LTD VS DY. DIRECTOR GENERAL OF GOODS SERVICES TAX, INTELLIGENCE KOLKATA ZONAL UNIT AND ORS

K. TAMILARASI AND ORS VS HINDUSTAN PETROLEUM CORPORATION LIMITED AND ORS

Advocate
SANJUKTA DAS
Avrijit Sarkar
AMITABHA GHOSH
SHANKAR MUKHERJEE
AVIRUP CHATTERJEE
KAZI SAJJAD ALAM
RUDRANIL DE
SONI OJHA
DILIP KUMAR SHYAMAL
RAHUL SINGH
GORACHAND SAMANTA
TIRTHANKAR DEY
ANKUR SHARMA
BISWAJIT SAMANTA
GORACHAND SAMANTA
KAPIL CH. SAHA
SHWETAANK NIGAM
TANUJA BASAK
ANKITA DEY
SHAKTI HALDER
PRAGYA BHOWMICK
TANMAY CHOWDHURY
SOURADEEP MAJUMDER
DEBOLEE4NA GHOSH



